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2. ANNEXURE-1 A copy of the letter dated
29.01.2025 received from the Principal Secretary,
Department of Forest, Environment & Climate

Change, Government of Uttar Pradesh

3. ANNEXURE-2 A copy of CPCB letter dated
24.02.2025 in response to above letter

4. ANNEXURE-3 A copy of the CPCB letter dated
31.08.2018.

( A

o
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Mob:-9810007606
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Place: Delhi
Date: 30.06.2025
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 985/2019
(IA No. 568/2024)
IN THE MATTER OF:-

In Re: Water Pollution by Tanneries at Jajmau, Kanpur, Uttar Pradesh

Versus
Central Pollution Control Board & Ors. Respondents(s)
With
Original Application No. 986/2019

In Re: Water Pollution at Rania, Kanpur Dehat & Rakhi Mandi, Kanpur
Nagar, Uttar Pradesh

With
Original Application No. 528/2023
News report published in Dainik Jagran dated 14.08.2023 “highlights a
growing concern regarding industrial pollution in the Godhrauli village”
With
Original Application No. 934/2024

COMPLIACNE AFFIDAVIT ON BEHALF OF THE CENTRAL
POLLUTION CONTROL BOARD (CPCB) IN COMPLAINCE OF
ORDER DATED 27-05-2025

.P. Yadav, working as Scientist ‘F’ in Central Pollution Control
oqrd, office at Parivesh Bhawan, East Arjun Nagar, Near Karkardooma

urt, Delhi- 110032, do hereby solemnly affirm and declare as under:-
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IT IS SUBMITTED AS UNDER:-

1. I am fully conversant with the facts of the case on the basis of records
maintained in the ordinary course of business at CPCB, I am competent

and authorized to depose and swear the present affidavit in my official

capacity.

2. That, CPCB is a statutory Board constituted under The Water (Prevention
and Control of Pollution) Act, 1974 (hereinafter referred to as “the Water
Act, 19747). It performs the functions under the Water Act, 1974, The
Air (Prevention and Control of Pollution) Act, 1981 (hereinafter referred
to as “the Air Act, 1981”) and The Environment (Protection) Act, 1986
(hereinafter referred to as “the E(P) Act, 1986”).

3. That the Hon’ble National Green Tribunal (hereinafter referred to as
“NGT”), Principal Bench, New Delhi, in the matter of Original
Application No. 985/2019 (IA No. 568/2024), In Re: Water Pollution by
Tanneries at Jajmau, Kanpur, Uttar Pradesh Versus Central Pollution
Control Board & Ors., passed directions vide order dated 30.01.2025 that
“CPCB including other Govt. Institutions to assist in complete the

following actions points recommended by the Amicus:

".... 19. Find out the source of Chromium, Mercury, Fluoride, and

P\R Y{ ™ . Ironin the eco-system.
/":;J// _,‘\_'-?:“,\, A.‘ \ .
[ =/ QLY 20: Survey And Mapping of (new/old) Dump Sites (of chromium,
{ l" - \\-_LT'\’\"\ : \\ \ .‘! 1
| N g 0t mercury, ash) in Fatehpur and Kanpur Dehat, Kanpur
* \ /e Nagar.
NOyT. O Survey and Mapping of Groundwater Contamination in

SRS
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Fatehpur and Kanpur Dehat, Kanpur Nagar

22. Survey of People/ Cattle/ Food Chain- To Check Degree of
Contamination and create an effective Remediation Plan
Against Bio- Accumulation of Heavy Metals......"conduct
another inspection and find out the correctness of the
compliance and file a status report by the next date of

hearing”.

That in reference to the above directions of the Hon’ble NGT, this
Respondent has received a letter dated 29.01.2025 from the
Principal Secretary, Department of Forest, Environment &
Climate Change, Government of Uttar Pradesh, sought a proposal
along with the estimated expenditure and desired time limit to
complete the above four (04) actions points (i.e. 19 to 22)
recommended by the Amicus. A copy of the letter dated
29.01.2025 is annexed herewith as ANNEXURE-1.

That in response to above letter dated 29.01.2025, CPCB has
replied vide letter dated 24.02.2025 and the same is annexed
herewith as ANNEXURE-2.

That thereafter the matter was heard by this Hon’ble NGT on
27.05.2025 and directed that CPCB to provide timeline to

complete the following actions points recommended by the

. Bye-Laws for Preventing Environmental Pollution from

Mercury (in lines of Minamata Convention)

n 0 JUN UL
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19. Find out the source of Chromium, Mercury, Fluoride, and

Iron in the eco-system.

20. Survey And Mapping of (new/old) Dump Sites (of chromium,
mercury, ash) in Fatehpur and Kanpur Dehat, Kanpur

Nagar.

21. Survey and Mapping of Groundwater Contamination in

Fatehpur and Kanpur Dehat, Kanpur Nagar

22. Survey of People/ Cattle/ Food Chain- To Check Degree of
Contamination and create an effective Remediation Plan
Against Bio- Accumulation of Heavy Metals......"conduct
another inspection and find out the correctness of the
compliance and file a status report by the next date of

hearing”.

7.  That in compliance with the above order of the Hon’ble NGT with
regard to actions points recommended by the Amicus, following is

submitted:

(a) Point (18): Bye-Laws for Preventing Environmental Pollution
from Mercury (in lines of Minamata Convention). In this
regard, it is humbly submitted that the letter dated 05.03.2025
mentioned in the order dated 27.05.2025 of the Hon'ble NGT

as not been received by the CPCB.

Following activities for assessment of contaminated

sites located at Fatehpur and Kanpur Nagar by engaging

10 JUN 2005
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reputed Agencies may be undertaken by State of UP:

*Estimated
;(;. Activities timelines
(in months)
(1) | Step-1:  Detailed Site Investigation 6-7
(including pre-monsoon and post
monsoon samples)
(i1) | Step-2: Risk assessment (as applicable) 2-3
(ii1) | Step-3: Preparation of DPR comprising 2-3
evaluation and selection of
remediation options, (as
applicable)

Note: * Estimated timelines for each site

For assessment and remediation of contaminated sites,

“Guidance document for assessment and remediation of

eeis1d BV | BEIE Mo

, _,v,-;cﬂo"nt;aminated sites in India” issued by MoEF&CC may be

referred, which is available at the following web link

https://cpcb.nic.in/uploads/hwmd/MoEFCC guidelines conta

minatedsites.pdf

- of contaminated

soil & groundwater around the said

contaminated area including Khanchandpur village and other

10 JUN Wk,
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nearby villages, which was forwarded to the State of UP and
UPPCB for its implementation, vide letter dated 31.08.2018.

A copy of the CPCB letter dated 31.08.2018 is annexed

herewith as

ANNEXURE-3.

8. It is submitted that as per the directions of the Hon'ble NGT in the
aforesaid OA No. 985/2019 with OA No. 986/2019 and 200/2014, about

10.

95,000 MT of waste has been excavated from the dumpsite under the
supervision of UPPCB and CPCB, and disposed of after chemical

stabilization through Treatment,

Storage and Disposal facilities

(hereinafter referred to as “TSDFs”) located at Rania, Kanpur Dehat, UP.

That the compliance affidavit may kindly be taken on record.

That the answering respondent undertakes to comply with the orders of

the Hon’ble Tribunal.

2
0‘/./
fara wakaRe) NENPakash Yadav

=y “uw | Scientist 'F
Hr Frai=ror
Central Pollution Control Board
. T T4 o1y SiRad WA, NG UK
(M/o Environment, Forest & Climate Change, Gowt. of India)
:Iﬁ%m w1, gl 3o R, Rref-110032

' Fact Arinn Nanar Delhi-110032

2025 that the contents

of the above reply affidavit are correct and true on the basis of the record

of the case as maintained in the day-to-day affairs of the CPCB. Nothing

has been concealed therefr

or mis- stat

i

d’

DEPONENT
fasm werer Trea | Vijay Prakash Yadav

d s 1 Scientist 'F

B 1 |

( itrol Board
(x 4AT1d, e m)
A . & Uimate Change, Gowt. of India)
T 741 aref TR, fa-110032

* A-wn Nanar, Delhi-110032
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AFEU/AI0 THOSH0&0 FFHor
FEAT-UA0S010-96/81-7-2025-44(R)/2016 £10#M0-2

oY,

yfaw FAR,

yA@ g,

3090 2| i
dar #, Rl-110032 |

1- g, L 75 ‘
R fay faae sgaue Jeur, V3FEB D ‘

TGS |
2- ey wfag,
- EEARIN A LB CREC CIES
et
9ATEROT, I TE FAarg IRadA HTT-7 q@as: fGa#: 29 Fwadl, 2025

fawg- #10 od g e, a8 feeeh & R{Ere= Original Application No. 985/2019 (I.A.

No0.568/2024) In Re : Water Pollution by Tanneries at Jajmau Kanpur Uttar Pradesh With Original
Application No. 986/2019 In Re : Water Pollution at Rania Kanpur Dehat & Rakhi Mandi Kanpur Nagar
Uttar Pradesh With Original Application No. 528/2023 News report published in Dainik Jagran dated

14.08.2023 “highlights a growing concern regarding industrial pollution in the Godhrauli village” F;
aiited 10 fteor & Jeer faeiw 22.01.2025 & 3eUreld & a4 A

AgIey,

3deEa favas 10 i gRa wfoEor, a8 Reeh & faarmedia original Application
No. 985/2019 (I.A. No.568/2024) In Re : Water Poliution by Tanneries at Jajmau Kanpur Uttar Pradesh
With Original Application No. 986/2019 In Re : Water Pollution at Rania Kanpur Dehat & Rakhi Mandi
Kanpur Nagar Uttar Pradesh With Original Application No. 528/2023 News report published in Dainik
Jagran dated 14.08.2023 “highlights a growing concern regarding industrial pollution in the Godhrauli

village” # arid@ A0 30T & 3neer RAiF 22.01.2025 (BN Heldwd) F1 Hes g

F H FE B, STEH GEIT I [AFAAd 8-
"1. Learned Amicus Curiae has filed the final report on 17.01.2025. She has submitted that not
only chromium but mercury, fluoride and Iron have also been found particularly in groundwater
and it is a case of serious human contamination on account of these heavy metals. She has
submitted that immediate remedial action by the State Authorities is needed. She submits that
she has certain suggestions that need to be immediately considered by State Authorities. We
permit the Learned Amicus Curige to supply the same to Learned AAG for the State, who will
obtain instruction before the next date of hearing and apprise the Tribunal about action which
is proposed to be taken on those suggestions.

2. List on 30.01.2025."

A0 TAOSNOL0 #H Amicus Curaie E@RT an@d Hfead RO f&wis 17.01.2025
(BT Foreed) dUT 3AF N GF T FHE (BN Horee) W GEArad FEAw &
HTOUﬁfmgﬁamwaﬁmmﬁgﬂméaﬁr%ﬁ?m.m.zozsﬁmmmﬁé:
fAder wfte By a2 &

2- T FEY H HGIT HIAT T o HId YHOT # Amicus Curale H 9Ied Hfeas UHic
e 17.01.2025 &A1 Amicus Curaie ZART 3qcled RN 47 HEqiadl @& o @aAT®



4372

23.01.2025 & HMUN W THRE ol dAR A gU Godd & A (12 Frfead # ey,
g Ud Sofarg IRade famer, 3090 e vd 3090 SeNOr A0 &S, q@As H 3ueiey
A & TAROT, aF Ud Sferarg IRadA N7, 3090 A F IF HEAT-TAOSHOEN-
82/81-7-2025, f&ai® 23.01.2025 gaRT waftd fasmel @ sff yrepier @am amw

3- g Y HIT HUAT & fF Learned Amicus Curaie & U AT 23.01.2025 gart af¥g
gmE/EEqaEt & faeg €#0-19, 20, 21 e ¢ ¢
19. Find out the source of Chomium, Mercury, Fludride and Iron in the eco-system.

20. Survey and Mapping of (new/old) Dump Sites\(of chromium, mercury, ash) in Fatehpur and
Kanpur Dehat and Kanpur Nagar.

21. Survey and Mapping of Groundwater Contamination in Fatehpur and Kanpur Dehat, Kanpur
Nagar.

4- HA: 39 Fay & 31'3? Ig &gal &1 [Aeer gam % & Learned Amicus Curaie & 99 2=
23.01.2025 ZawT 4G IRFT gemayEegicet T2 02 Az # 3 qeEEdEr & & oA
T FHE B BT A IR 3 IR = v A W wd
gEdid 02 graie F gafewer, a9 g Soarg  aRade [T, 3090 @A (Email-
envsection7@gmail.com) dd 3090 ggWor AaIor @E, d@WAF  (Email-ms@uppchin &
cev2@uppch.in) &1 IUSSY FIA FT HSC H| YHOT HO THO0ST0E0 & 32l & eaifea
2l AT FHIEGCUA & @Y 3OfET FEEE & 3§

wower-aua | (ST é Y Qﬂ)

¥E& v e ada
yfafafy-fFrfafaa #F guard va yaeas wEda) §q aiNd:-
1- g e e, w2t iftaear, 3090, A0 TA0SH0&0, 75 el

2- He¥g dfaa, 3090 9euur f@gavr d1S, aw@as &1 3% 9F Hed-sfl 44758/H1-2/UeeEr-
46/25, &=TF 29.01.2025 & HeH |

HTAT |,

~

( o= FAR )
Faq N

=T
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e~ \. _ CENTRAL POLLUTION CONTROL BOARD
%='f';ﬁ# % d Lifestyle for wfaver, 99 9 widary uRada WAed, ARG e,

Environment
MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE, GOVT. OF INDIA.

mt\

T By

¥ eLEan

CPCB
Speed Post/E-mail
CP-26/5/2021-WM-I-HO-CPCB-HO // February 24, 2025
o -f(-\b\ib

The Principal Secretary

Forest, Environment & Climate Change Department,
Govt. of UP

Lucknow — 226001, UP

Sub: Hon’ble NGT (PB) orders dated 22.01.2025 & 30.01.2025 in OA No. 985/2019 with 986/2019 and 528 of
2023, regarding chromium dumps at Rania, Kanpur Dehat; Rakhi Mandi, Kanpur Nagar and Fatehpur,
UP —reg

Ref.: Letter dated 29.01.2025 from the Principal Secretary, Forest, Environment & Climate Change
Department, Govt. of UP

Sir,

This has reference to the above mentioned letter dated 29.01.2025 regarding seeking proposal along
with the estimated expenditure and desired time limit to complete the following actions points recommended
by the Amicus:

“.....19. Find out the source of Chromium, Mercury, Fluoride, and Iron in the eco-system.
20. Survey and Mapping of (new/old) Dump Sites (of chromium, mercury, ash) in Fatehpur and Kanpur
Dehat, Kanpur Nagar.
21. Survey and Mapping of Groundwater Contamination in Fatehpur and Kanpur Dehat, Kanpur Nagar.
22. Survey of People/ Cattle/ Food Chain- To Check Degree of Contamination and create an effective
Remediation Plan Against Bio- Accumulation of Heavy Metals......"

In this regard, it is to inform that in case of Rania, Kanpur Dehat, UP, detailed project report (DPR) for
remediation of chromium contaminated sites at Rania, Kanpur Dehat, UP had been prepared by CPCB during
2018-19. The DPR covers chemical treatment of hazardous waste and remediation of contaminated soil &
groundwater around the said dumpsite area including Khanchandpur village and other nearby villages, which
was forwarded to the State of UP and UP Pollution Control Board for its implementation.

Further, as per the directions of the Hon'ble NGT in the aforesaid OA No. 985/2019 with OA No. 986/2019 and
200/2014, about 90,000 MT of waste has been excavated from the dumpsite and disposed of after chemical
stabilization through TSDFs located at Rania by the state of UP.

In view of the above, it is requested that activities for remediation of contaminated sites located at Fatehpur
and Kanpur Nagar may be undertaken by engaging reputed Institute/Consultant. For assessment and
remediation of contaminated sites, “Guidance Document for Assessment and Remediation of Contaminated
Sites in India” issued by the Ministry of Environment, Forest & Climate Change, Govt. of India may be referred,
which is available at the following web link:

1Htps://cp pic.nsuploads/i 10/ vioEreh gU

Yours faithfully,

-P. Yadav)
Director & Head,
Waste Management Division-|

“gfteryr veA gdlt oS- R, feeedt - 110032,

Parivesh Bhawan, East Arjun Nagar, Delhi - 110 032.
o NHIY /Tel : 43102030, 22305792, aiﬁzﬂs_cf/Website: www.cpcb.nic.in
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Speed Post/E-mail
CP—26/5/2021—WM71—HO-CPCB—HO/,/{ February 24, 2025
Wt

To, C\"‘J

~

Sub: Hon’ble NGT (PB) orders dated 22.01.2025 & 30.01.2025 in OA No. 985/2019 with 986/2019 and
528 of 2023, regarding chromium dumps at Rania, Kanpur Dehat; Rakhi Mandi, Kanpur Nagar and
Fatehpur, UP —reg

Ref.: Letter dated 29.01.2025 from the Principal Secretary, Forest, Environment & Climate Change
Department, Govt. of UP

Sir,

This has reference to the above mentioned letter dated 29.01.2025 regarding seeking proposal along
with the estimated expenditure and desired time limit to complete the following actions points
recommended by the Amicus:

v 19, Find out the source of Chromium, Mercury, Fluoride, and [ron in the eco-system.

20. Survey and Mapping of (new/old) Dump Sites (of chromium, mercury, ash) in Fatehpur and
Kanpur Dehat, Kanpur Nagar.

21. Survey and Mapping of Groundwater Contamination in Fatehpur and Kanpur Dehat, Kanpur
Nagar.

22. Survey of People/ Cattle/ Food Chain- To Check Degree of Contamination and create an effective
Remediation Plan Against Bio- Accumulation of Heavy Metals...... "

In this regard, it is to inform that in case of Rania, Kanpur Dehat, UP, detailed project report (DPR) for
remediation of chromium contaminated sites at Rania, Kanpur Dehat, UP had been prepared by CPCB
during 2018-19. The DPR covers chemical treatment of hazardous waste and remediation of contaminated
soil & groundwater around the said dumpsite area including Khanchandpur village and other nearby
villages, which was forwarded to the State of UP and UP Pollution Control Board for its implementation.

Further, as per the directions of the Hon'ble NGT in the aforesaid OA No. 985/2019 with OA No. 986/2019
and 200/2014, about 90,000 MT of waste has been excavated from the dumpsite and disposed of after
chemical stabilization through TSDFs located at Rania by the state of UP.

In view of the above, it is requested that activities for remediation of contaminated sites located at
Fatehpur and Kanpur Nagar may be undertaken by engaging reputed Institute/Consultant. For assessment
and remediation of contaminated sites, “Guidance Document for Assessment and Remediation of
Contaminated Sites in India” issued by the Ministry of Environment, Forest & Climate Change, Govt. of
India may be referred, which is available at the following web link:

Yours faithfully,

!

(V.P. Yadav)
Director & Head,
Waste Management Division-|

MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE, GOVT. OF INDIA

4 1
:ﬁﬁmﬂa:r gt a1 R, feeedt - 110032.
arivesh Bhawan, East Arjun Nagar, Delhi - 110 032.
oXHIY /Tel : 43102030, 22305792, QHR‘TI?ZT:,’/WebSite: www.cpcb.nic.in

10



Copy to:
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The Member Secretary,

Uttar Pradesh Pollution Control Board
Building.No. TC-12V Vibhutikhand, Gomti
Nagar Lucknow-226 010

For information, please

e

(V.P. Yadav)

11
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F. No: B-29016/59(1)/WM-I/NCEF(4)/2018/ qugg August 31, 2018

Sub:  Detailed Project Report (DPR) for Remediation of Chromium contaminated area at Rania,

Kanpur Dehat, UP under National Clean Energy Fund (NCEF) - regarding
Sir,

This has reference to the project “Preparation of DPR and providing consultancy services for
Remediation of Chromium contaminated area at Rania, Kanpur Dehat, UP” under National Clean
Energy Fund (NCEF). It is to inform that DPR for remediation of Rania contaminated area has been
accepted by Project Steering Committee in its 9th meeting was held on 07/06/2018 at CPCB, Delhi.

In view of above, the aforesaid DPR is enclosed herewith at an estimated remediation cost of
Rs. 136 crore + Operating cost for groundwater remediation of Rs. 2.5 crore per month. This DPR also

contains interim remedia! options for removal and transfer of waste and contaminated soil into
secured cells at a cost of Rs. 23.44 crore.

Yours faithfully,

k_’/

(B ¥inod Babu)
Additional Director & Nodal Officer,

Waste Management Division
Encl.: As above

To,

1. The Principal Secretary
Environment Department, Govt. of Uttar Pradesh,

601, Bapu Bhawan, Secretariat, Vidhan Sabha Marg,
Lucknow - 226001, UP

For kind information, please

Ref: Your letter No. 4128/55-Env/11-185(Env)/11
dated 07/02/2012 (copy enclosed for reference)

2. The Director
Hazardous Substance Management Division,
Ministry of Environment, Forest & Climate Change,
Indira Paryavarna Bhawan, Jor Bagh,
New Delhi - 110003

For kind information, please

3. The Member Secretary
Uttar Pradesh Pollution Control Board,
Building. No. TC-12V, Vibhuti Khand,
Gomti Nagar, Lucknow - 226 010

For kind information, please

Copy to:

PS to MS For kind information of MS, please

mu)

@A v o ag
ﬁ v l

12
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Speed Post

F. No: B-29016/59(1)/WMD-1/NCEF (4&5)/2017/ | ¢ 34 2— February 13, 2019

To,
The Member Secretary
Uttar Pradesh Pollution Control Board,
Building. No. TC-12V, Vibhuti Khand,
Gomti Nagar, Lucknow - 226 010

Sub: A template of Bid document for selection of contractor for execution of remediation works as
per DPR prepared under NCEF Project - reg

Sir,

This has reference to the project for remediation of two contaminated areas identified at
Rania, Kanpur Dehat and Deva Road & IPL, Lucknow, UP under National Clean Energy Fund (NCEF).

As per the contract, the Consultant has provided a template of Bid documents (i.e. Step-7 of the
project) for selection of remediation contractor.

The aforesaid template of Bid document is enclosed for kind reference, which may be utilized with
necessary modifications as required for calling bids, in case execution of remediation works is initiated
by State Government Agency.

Yours faithfully,

Additional Director & Divisional Head,
Waste Management Division-I

Encl.: As above

Copy to:

The Principal Secretary . Forkind information, please
Environment Department, Govt. of Uttar Pradesh,

601, Bapu Bhawan, Secretariat,

Vidhan Sabha Marg, Lucknow — 226001

S\ Aot e P 3
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